BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE, PUNE

(Through Video Conferencing)

ORIGINAL APPLICATION NO. 30/2020 (Wz)

Sarang Yadwadkar & ors. ----  Applicant
Vs.
Pune Municipal Corporation & Ors. ----  Respondents
INSPECTION REPORT OF

Illegal dumping of soil and encroachment along the Mutha river bed between Rajaram
Bridge and Mhatre Bridge in Pune

The applicant filed the application vide Original Application No. 30/2020, Sarang Yadwadkar &
Ors vs. Pune Municipal Corporation & Ors. against the issue of illegal dumping of soil and encroachment
along the Mutha river bed between Rajaram Bridge and Mhatre Bridge in Pune and resultantly breaking up
of sewage line, causing discharge of sewage into the river. In this matter, the Hon’ble NGT vide order dated
22.07.2020 constituted a joint ccommittee consisting of (i) Municipal Commissioner, Pune, (ii) Chief
Engineer, Irrigation Department and (iii) Maharashtra Pollution Control Board and directed to submit a
report.

In compliance with the aforesaid order of the Hon’ble NGT, a committee of the following members
constituted for inspection and submission of a factual report.

Jitendra Sangewar, Regional officer, M.P.C. Board Pune.

Pratap Jagtap, Sub-Regional Officer, M.P.C. Board Pune I.

Yogesh Bhandarkar, Asst. Engineer, Grade-1, Irrigation Dept, Pune.

S. S. Shinde, Asst. Engineer, Grade-II, Irrigation Dept, Pune.

D. H. Takale, Dy engineer, Building Development Department, Pune Municipal Corporation.
Vitthal Mule, Jr. Engineer, Building Development Department, Pune Municipal Corporation.
S.N. Ranaware, Dy. Engineer, Drainage Department, Pune Municipal Corporation.
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The Committee members visited the site in question on 05.11.2020. The joint committee is
submitting the report as below,

Report submitted by Pune Municipal Corporation: -

Pune Municipal Corporation- Building permission department, Drainage department and Electrical
department have submitted the report vide letter date 03.09.2021 as below: -
The said report is attached and annexed herewith as an Annexure-I

The issue in this case is related with building permission department. Shri. Sarag Yadvadkar had
orally informed to PMC on 12/04/2020 regarding leakages of raw sewage from main sewer line in river bed
and sewer chamber on it between Erandwana Mhatre Bridge to Rajaram bridge behind Shubharambh lawn,
near GM Power Batteries.

With reference to the said complaint, the officials of this department had visited to the site on
13/04/2020 and it had been observed by PMC officials that the sewer line chamber and sewer line had been
damaged. Sewer chamber had been repaired and flow of sewer water flowing in river had been stopped.
PMC department had repaired the sewer chamber during lockdown period and informed to the Environment
officer of PMC vide letter no. 797 dated 20/08/2020. The said letter is attached and annexed herewith as
an Annexure- II.

Background information of the incidence: -

Earlier where drainage line was broken, notice had been issued by PMC under Section 53 (1) of
The Maharashtra Regional and Town Planning Act, 1966 to Shri Mangesh Gujarathi/ Shri M. Power
Solutions and Advocate Mr. Sudhakar Kale on 15/04/2020 and 14/05/2020 respectively. According to this
Shri Mangesh Guijrathi has given the reply vide letter on 16/04/2020 stating that the previous filling of his
plot from the Blue line to river basin has been removed and according to Sri S. Sudhakar Kale's letter on
22/05/2020 they did not dump debris in Mutha river basin and said earlier they removed 177 brass of black
soil and used this black soil for tree plantation. The notice dated 15.04.2020 and 14.05.2020 alongwith the
replies are attached and annexed herewith as an Annexure- I11.

Earlier, Sujal Sahakari Gruharachana Sanstha had filed a case against Pune Municipal Corporation and
others regarding noise pollution and other problems caused by the Mangal Karyalayas located near Mutha
River basin between Rajaram Bridge to Mhatre Bridge stretch. The claim was filed before Hon’ble National
Green Tribunal No. 08/2015.

In the said matter, Hon’ble National Green Tribunal had passed an order on 03/07/2017 to identify
unauthorized construction/ dumping of soil and debris within the blue line of Mutha River basin from
Rajaram Bridge to Mhatre Bridge. In this regard, The Pune Municipal Corporation and Irrigation
Department had conducted a joint inspection. After that Pune Municipal Corporation and Irrigation
Department took joint action for removal of unauthorized construction/ dumping of soil and debris.

)
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The report had been submitted before Hon’ble National Green Tribunal on 23/08/2017 that Pune Municipal
Corporation and Irrigation Department had removed 43505 Sq ft of unauthorized construction and 9300
Cu. Metre of dumped material between blue line and river basin.

The Pune Municipal Corporation issued office order vide no. MA/ SAPRVI/1115, on 17/05/2019, thereby
a patrolling team has been set up to prevent soil and debris dumping near Mutha river basin. The patrol
team has been tasked for 24 hrs in 3 Shifts to stop illegal dumping of soil and debris and to prevent
unauthorized parking of vehicles.

Also, there are total 25 no. of cases pending in Municipal Court and District Court in the month of May,
2021 regarding unauthorized properties between Mhatre Bridge and Rajaram Bridge stretch.

After that the inspection was carried out by PMC time to time along the 100 ft D.P. Road between Mhatre
Bridge to Rajaram Bridge and Notices are issued under Section 52(1) A and C and Section 53(1) A of
Maharashtra Regional and Town Planning Act, 1966, to Shri Ramesh Devram Dharmavat S.No. 45, Shri.
Tushar Deshpande S.No. 45, Shri Bangar and Shri Rajesh Taru on 11/09/2019, 27/11/2020 and 15/01/2021
respectively and action has been taken as per notice issued, Also Mr. Salil Savarkar had started land
development on his property at karvenagar in S.no. 47(P) & 48(P), So notice has been issued to him under
Section 52(1) A and C and Section 53(1) A of Maharashtra Regional and Town Planning Act, 1966.
According to this land development has been stopped. The notices are attached and annexed herewith as an
Annexure- I'V.

As per order issued by Hon’ble NGT in this matter, the joint committee carried out the site inspection and
observed that, there is no dumping of material.

Report by MPCB: -
Information about STP and drain: -
i) Total number of drains discharging untreated water into the river: -
There are total nine drains out of which two are major drains and seven are small drains located
between Rajaram Bridge to Mhatre Bridge Mutha river stretch which are discharging untreated sewage
water into the river. MPCB has collected untreated water samples of drains and from the analysis results it

is stated that, the parameters BOD, COD and SS are exceeding. The analysis results along with photographs
of the drains are attached and annexed herewith as an annexure- V.

ii) Total number of dump site on the riverbed: -

No any dumpsite observed during visit.

3 X
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iii) Action plan and any proposal with regard to no construction zone on the riverbed.
PMC has mentioned action taken which are stated above.

iv) Total number of STPs installed and working.

PMC has provided two no. of STPs in the said river stretch. One STP located at Mhatre

Bridge, Erandwana of capacity 50 MLD and another STP located at Rajaram Bridge, vittalwadi of
capacity 32 MLD. Both are in working condition.

Details of existing STP’s in PMC area are as below,

S.No. | STP Location STP Status STP Actual Consent to
Commissi | (Operational/ Installed utilization operate is
oned in | Non- Capacity capacity valid up to
(Year) Operational)
1 Erandwane STP, | 2004 Operational 50 MLD 50 MLD 31.12.2023
S.No.3&4 Erandwane

2 Bopodi STP, S.No.2A, | 2003 Operational 18 MLD 18 MLD 31.12.2023
2B, 2C, 2D &6 (P)
Bopodi

3 S.No.24, Tanajiwadi, | 2014 Operational 17 MLD 17 MLD 31.12.2023
Shivajinagar

4 Bhairoba STP, Final plot | 2003 Operational 130 MLD 130 MLD 31.12.2023
No.330 S.No.33A, 33B
Koregaon Park

5 Mundhawa STP, | 2009 Operational 45 MLD 45 MLD 31.12.2023
S.No.2,3A,4 Mundhawa

6 Vithalwadi STP, | 2009 Operational 32 MLD 32MLD 31.12.2023
S.No.20(P) Hingane

7 Old Naidu STP, S.No0.439 | 1988 Declared 90 MLD 30 MLD 31.12.2023
To 444 Pune final Plot defunct by PMC
No. 98 Kennedy Road but partially

operational.

8 Baner STP, S.No.221 To | 2011 Operational 30 MLD 30 MLD 31.12.2023
227 Baner

9 Kharadi STP, S.No.74, | 2012 Operational 40 MLD 40 MLD 31.12.2023
75 Kharadi

10 New Naidu STP, | 2010 Operational 115 MLD 115 MLD 31.12.2023
SNo0.439 To 444 Pune
final Plot No. 98 Kennedy
Road
Total 567 MLD 507 MLD
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v) Total generation of sewage of city Pune and capacity to treat water, analysis of gap.

\
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Population of Pune Municipal Corporation area including newly added villages- approx. 42.0 Lakhs
Total water Consumption of PMC- 1350 MLD

Total sewage Generation in PMC- - 750 MLD

Actual Sewage Treatment - 507 MLD

Gap in treatment — 243 MLD

Total 10 nos. of STP’s are provided. One STP is in partially in operation. PMC declared it as
defunct.

v

Total untreated sewage discharged to river-243 MLD.

vi) Future plan by PMC to meet out the gap between the generation and the disposal: -

» PMC has prepared project for 11 no. of proposed STPs of capacity 396 MLD considering population
growth up to the year 2027 under JICA Project. Presently, tendering process for different works is
in process.

» Timeline for completion of project is up to 2025.

» Details of proposed STPs is as below,

Sr. No | STP location | Capacity in | Area Ha. Time period | Present Status
MLD for
completion
1 Botanical 10 0.55 2025 Land of 0.25 Ha is in PMC’s possession. For
Garden remaining 0.30 Ha land NOC from Agricultural
University is received.
2 Baner 25 0.95 2025 Land acquisition is under process & will be
acquired shortly.
3 waraje 28 1.14 2025 Land acquisition is under process & will be
acquired shortly.
4 Vadgaoan 26 1.02 2025 Government land is in possession of PMC.
5 Tanajiwadi 15 0.35 2025 Land is in possession of PMC.
6 Near Naidu | 127 4.05 2025 Land is in possession of PMC.
Hospital
7 Dhanori 33 1.36 2025 Land is in primary possession of PMC.
8 Bhairoba 75 219 2025 Land is in possession of PMC.
9 Mundhwa 20 0.91 2025 Land is in possession of PMC.
10 Kharadi 30 0.7 2025 Private land of 0.7 Ha is in primary possession of
PMC.
11 Matsya Beej | 7 0.26 2025 Land is in possession of PMC.
Kendra
Total 396

8
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In addition to above, PMC proposed to construct one 10 MLD STP at Ramtekadi Industrial Estate
Hadapsar, Pune.

Irrigation Department Pune: -

After various follow-up by MPCB as nodal agency, Irri gation Department has not submitted any report
with respect to this application.

Conclusion: -

The dumping of construction debris remains a problem for cities as urbanization is at a rapid pace.
The urban sprawl is in a large area and sometimes goes beyond the city limits, a few miscreant truck owners
usually find no man’s land to illegally dump their truck loads. It is imperative that the building construction
industry adhere to C& D waste policy adopted by PMC and strict actions to be taken for illegal dumping
and a vigil to be kept at various likely locations of dumping. Also, instead of centralized C & D waste
processing plant at Wagholi for whole PMC jurisdiction, it is suggested that, PMC shall decentralize C&D
processing plant at various locations to cover total PMC jurisdiction. PMC shall increase vigilance across
the river to prevent debris dumping and encroachment across the river. PMC shall provide service for 24 X
7 to attend complaints regarding damage of sewer line, manhole. PMC shall provide customer care number
for illegal dumping of debris, damage of sewer line/ manhole etc. PMC shall speed up the work towards
installation of proposed STP within stipulated time. Till the commissioning of proposed STPs, PMC shall

take short term measures to treat untreated sewage which further leads to river.

; QA oo

7
(Bipin Shinde) (Santosh Tandale) (Pratap Jagtap)
Ex. Engineer, Supt. Engineer, Sub- Regional officer,
Building Development Drainage Department, MPCB, Pune-I
Department, Pune Municipal Corporation

Pune Municipal Corporation

Date:- 01.10.2021
Place- Pune.
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City Engineer Office

Pune Municipal Corporation A““Q“*‘L‘I
Outward No. ] 885~
Date _ 5)q1202]

To

egional officer,
Maharashtra Pollution Control Board
Jog Center, 3" Floor, Mumbai Pune Road
Wakadewadi, Pune-411003

Sub:- Hon. NGT Original application No.30/2020 (Wz)

Ref :- Sarang Yadwadkar & other V/S PMC & other,NGT Court order dated 22/07/2020

As per above mentioned reference, the following issue is related to building permission department.
With respect to National Green Tribunal order issued on 22/07/2020. the officials of Pune Municipal
Corporation, Maharashtra Pollution Control Board and Irrigation Department inspected the site
between Mhatre Bridge to Rajaram Bridge on 5/11/2020.

Issue No. 1) Shri. Sarag Yadvadkar had given the complaint on 12/04/2020 regarding main sewer line
in river bed and sewer chamber on it between Erandwana Mhatre Bridge to Rajaram bridge behind
Shubharambh lawn, near GM Power Batteries. :

With reference to complaint the officials of this department had been visited to site on
13/04/2020 it had been observed the sewer line chamber and sewer line had been damaged.

Our department had been repaired the sewer chamber during lockdown period informed to the
environment officer P.M.C. vide letter outward no. 797, dated 20/08/2020.

In present situation the sewer chamber had been repaired and flow of sewer water flowing in
river has been stopped.
Earlier where drainage line was broken notice has been issued under Section 53 (1) of The
Maharashtra Regional and Town Planning Act, 1966 to Shri Mangesh Gujarathi/ Shri M. Power
Solutions and Advocate Mr. Sudhakar Kale on 15/04/2020 and 14/05/2020 respectively. According to
this Shri Mangesh Gujrathi has given the reply vide letter on 16/04/2020 stating that the previous
filling of his plot from the Blue line to river basin has been removed and according to Sri S. Sudhakar
Kale's has given the reply on 22/05/2020 they did not dumped debris in Mutha river basin and said
earlier they removed 177 brass of black soil and used this black soil for tree plantation.

Issue No. 2) Earlier, Sujal Sahakari Gruharachana Sanstha had filed a case against Pune Municipal
Corporation and others regarding noise pollution and others problems caused by the Mangal
Karyalayas located near Mutha River basin between Rajaram Bridge to Mhatre Bridge stretch. The
claim was filed under National Green Tribunal No. 08/2015.

National Green Tribunal has passed an order on 03/07/2017 that unauthorized construction/ dumping
of soil and debris happening along the Blue line near Mutha River basin from Rajaram Bridge to
Mhatre Bridge. In this regard, The Pune Municipal Corporation and Irrigation Department had
conducted a joint inspection in next two weeks. After that Pune Municipal Corporation and Irrigation
Department took joint action for removal of unauthorized construction/ dumping of soil and debris for
next four weeks.

With reference to National Green Tribunal order a report has been submitted to National Green

Tribunal on 23/08/2017 that the Pune Municipal Corporation and Irigation Department had jointly
inspected the construction from the Blue Line to the river basin. Thereafter from 12/08/2017 to
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27/08/2017, The Pune Municipal Corporation and Irrigation Department have removed 43505 Sq ft of
unauthorized construction and 9300 Cu. Metre of dumped material between blue line and river basin.

Also, there are total 25 cases pending in Municipal Court and District Court in the month of May,
2021 regarding unauthorized properties between Mhatre Bridge and Rajaram Bridge stretch and the
table is attached herewith. (Appendix-1)

After that the inspection was carried out time to time along the 100 ft D.P. Road between Mhatre
Bridge to Rajaram Bridge and Notices are issued under Section 52(1) A and C and Section 53(1) A of
Maharashtra Regional and Town Planning Act, 1966, to Shri Ramesh Devram Dharmavat S.No. 45,
Shri. Tushar Deshpande S.No. 45, Shri Bangar and Shri Rajesh Taru on 11/09/2019, 27/11/2020 and
15/01/2021 respectively and action has been taken as per notice issued, Also Mr. Salil Savarkar had
started land development on his property at karvenagar in S.no. 47(P) & 48(P), So notice has been
issued to him under Section 52(1) A and C and Section 53(1) A of Maharashtra Regional and Town
Planning Act, 1966. According to this land development has been stopped.

Issue No. 10.( i) Near Rajaram Bridge one locatted spot near by vitthalwadi STP there is discharge of
excess untreted domestic effluences in to Mutha River. under JICA Project new STP of 26 mld is
Prposed at Wadgaon to treat this excess domestic effluences

Issue No. 10) i) As per order issued by the order under reference, the Joint site inspection by officials
of Pune Municipal Corporation, Maharashtra Pollution Control Board and Water Resource
Department no dumping of materials has been noticed.

Issue No. 10) iii) As per office order issued by Municipal Commissioner of Pune Municipal
Corporation Outward no. MA/ SAPRVI/1115, on 17/05/2019, a patrolling team has been set up to
prevent soil and debris dumping near Mutha river basin. The patrol team has been tasked for 24 hrs in
3 Shifts to stop illegal dumping of soil and debris and to prevent unauthorized parking of vehicles.

Issue No. 10) iv) Total number of STP’s installed and working — 10

Sr.No. Name of STP Installed Status Current Working River Bank
capacity(MLD) Capacity(MLD)
% Bahiroba STP 130 working 130 Mula Mutha
2 New Naidu STP 115 working 115 Mula Mutha
3 Earandwane STP 50 working 50 Mutha
4 Mundhawa STP 45 working 45 Mula Mutha
5 Kharadi STP 40 working 40 Mula Mutha
6 Vitthalwadi STP 32 working 32 Mutha
7 Baner STP 30 working 30 Mula
8 Bopodi STP 18 working 18 Mula
9 Tanajiwadi STP 17 working 17 Mula
10 Old Naidu STP 90 Partial working 30 Mula Mutha
Total 567 507
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Issue No. 10) v) Proposed STPs.

Sr.no. Name of STP Designed Capacity MLD
1 Matsyabeij 7
Kendra
2 Mundhava 20
3 Bhairoba 75
4 Naidu 127 (Existing 90 MLD Naidu STP will

be demolished and new STP of 127 MLD
is Proposed to be construtced)

5 Wadgaon 26
6 Warje 28
Z Tanajiwadi 15
8 Dhanori 31
9 Botanical ' 10
Garden
10 Baner 25
11 Kharadi 30
TOTAL 396

Issue No. 10) vi) As far as long term measures are concerned, Pollution Abatement of River Mula-
Mutha project was sanctioned by NRCD, Government of India on 14/01/2016. In this project, total 11
Sewage Treatment Plants having capacity of 396 MLD will be constructed. After completion of this
project, total 873 MLD sewage will be treated. PUNE MUNICIPAL CORPORATION is also
constructing 10 MLD STP and Ramtekadi industrial estate hadapsar (Non JICA work)

Issue No. 10) vii) At present 744 MLD sewage is generated. Presently sewage treatment capacity is
567 MLD. Timeline to complet to JICA project is jan 2025 After completion of this project, total
(873 MLD +10 MLD ) ice 883 MLD sewage will be treated.

\'v\
- V\m
Thanking You.
QS-S
™ 214 SHRINIVAS KANDUL
Superintending Engineer Superintending Engineer ! n@!r(ﬁleetrical) Superintending Engineer
Building permission Dept. Drainage Dept. iﬁﬂkﬂf@@ﬂment JICA Project

unicipnal Cor

une umcnpaq ; orpora%gf'l’atiogune Municipal Corp%

Pune Municipal Corporation Pune Municipal Corporation
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FID=ST
‘ rject M O- FIDESTO PROJECTS PRIVATE LIMITED
Tel.: 020-27293487
E-mail: admin@fidesto.co.in
Website: www.fidesto.co.in

Date: 18" Aug 2017
To,
Adv. Mr. Sudhakar Kale
‘Sarita’, Near Priyamvada Apt,
Erandawane, Pune — 04

Sub: Excavation work carried out at your plot bearing Sr No 46(P), behind DP road, Karvenagar, Pune.

Dear Sir,

With reference to your advice in line with the subject, we had appointed an Excavation contractor to
execute the said work with help of JCB, Dumper. The work was carried out as per your instructions and as
required during the period of 28" July 2017 to 10" August 2017.

The excavation was carried out up to the level of Drainage line as required and as per your advice. The total

quantity of Soil excavated was Approximately 177 Brass & the nature of material been excavated was Mostly
Black Cotton Soil and Poyta Soil.

Thank You.

Yours Faithful,

(For Fidesto Projects Pvt Ltd)

Amar Pandita
GM Projects

Pune Office: B-7/8, Office No.6, 3" Floor, Opp. Bharat Petrol Pump, Varsha Park, Anmol Pride, Baner
Road, Pune
Regd. Office: A-91, Ground Floor, Anand Vihar, Near Karkardooma Metro Station, Delhi — 110092.
NCR Office: AAG-04, Shipra Krishna Azure Commercial Complex, Kaushambi, Ghaziabad — 201010.
CIN: U29253DL2014PTC263453
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Annexuve-Y

o
MAHARASHTRA POLLUTION CONTROL BOARD
s Regional Laboratory - Pune
Phoos 02025811696 g Jog o!wsuh.,.a Flaor
Wiahace Wadi,
Fhore e R Fune-Mumbal Roac.
Fax ¢ 028811029 Bhivaj Nagar.
Webisiln Akt dmpeb gov i E mail sopunelab@mpch gov
Report No MPGRIRLFPAGENENV/20 e Date:  0812/2020
ANALYSIS REPORT-WATER Amzs—
[ssmte 10 BROPN 1GEN'0/11325 Lab Sample Code RLPNGENENVZO'00296
! Nal wetar, Delow ragaram beidge naar viihai. Type OF Wister Body tedo
Collected By Samana D. Jadhav Dt. of Submission D8411/2020
DR ot Recsipt 10/11/2020 0¢. & Time of Sample Colloction 0501172020 DY 57 00
Sr.No Parameter UoM Results
1 |pH 78
2 BOD gt 115.0
3 |can Mgt 2568.0
4 |Suspended Solivs mgit 2300.0
5 1.0.Solids mg/lit 530.0
6 Sodium gt 30
7 Potassium Mgt 93
a Total Chromiur megit 017
9 Nickel Mgt BOL
10 |Cadmium mgllit B80OL
11 |Lead (Pb) mglit BOL
12 |Copper mg/lit 0.25
13 |Zinc rrggllit 053
14 o mglit 1598
15 |Nit'zte N trogen mglit 27
‘6 |Phosphate myplit 1.90
7 |Mangansee mglit BOL
18 |covalt melit BOL
NA - Mot Analysed BOL  Below Detectiar Lirit NO : Nat Detaciabls UoM Uit Of Measuorment
Nalla wakes buse vojarem bridae
, neasr vitthalwadt sTP, Reviewed By
God | Chowk L b uw.n‘&-waa_
0oogle 05/11/20 04:00 PM -qqui0). OrTZE0n oot

Inetrnie mnnn dees not reauire sianature 1
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Pune, Maharashtra, India
b 242, Jaydeo Nagar, Wakad, Pune, Maharashtra 411057, India

; | LatN 16° 29 23.9692"

¥ Long £ 73° 49' 44 2848"

05/11/20 0357 PV
W

Godglen

C. _oir

MAHARASHTRA POLLUTION CONTROL BOARD

Phore . 02078811858
Prane o
Fox i (2s811029

Websan hitpitmpot gav i

Ropont Mo MPCRRLZNGENENY/Z0

| mmsarenme

TTATRRASH TR

Regional Laboratory - Pune

Jog Cenire, 37¢ Ploar
Wakage Wad,

Date : 091 42020

Oveun waker, bowk sicle of

uﬁ&z :v,?pa mocc.¥

R VLY
3 Gq042632

.o Electronic repont does not require signature

ANALYSIS REPORT-WATER .mz'S@
| Samale 1D SROPNIGENZO01328 Lab Samp'e Coas R_PNIGENE Mvi20000300
Sample Locstion Orawn water, back sids of jaythw nagar sociaty Type Of Weter Body Nals
Colectec By Sargane D Jadhay Dt. of Submission 061 /2020
Ot.of Receipt 1041 12020 De. & Yime of Sample Collection 051 V2020 0734 0
SrMo | Paramoter | UoM Result
e | 7.0
- BOD mgiy 170
3 C.0.0 mgit 52.0
4 Susponded Sclids mg/ii 280
S T.0.5olds mgit 466.0
o Sodium mg/it a8.1
7 Potazsium mg/lit 54 7]
8 Total Chromium mgiit BOL
2 |Nicke mgiit BOL
1C  |Cadrvum mgiit BOL
11 |Lead (Pt) mgiit BOL
12 |Copper mg/it 801 N
13 |Zinc mghit BDL
14 |lron mgiit 0.22 .
“5  |Nmrate Nirrogen mgfit 1.0
16 [Phosphate mghilt Q10
17 |Manganase mg'et BOL 7
18 Conalt rogllit 80L
NA . Nat Analyssd BOL : Below Dataotion Limit NO Mot Detectabio LoM - Unit Of Massusimani

Reviewea By

Di.P O Knsdikar



Pune, Maharashtra, India
115/B133/20, Jaydeo Nagar, Dattawadi, Pune, Maharashtra 411030,
India
Lat N 18° 29' 26.6316"
Long E 73° 49' 45.9336"
y 05/11/20 03:54 PM

MAHARASHTRA POLLUTION CONTROL BOARD

Fhone . Q2025811698
Frone aQ
Fax 0258811120

Websits hito Ampch gov.in

Report No MPCE/RLPNGENENW20

TAARRASHTYRA

PANALYSIS REPORT-WATER (ENV)

Regionsl Laboratory - Pune

Jog Centre, 3¢ Floor
Wakace Wad:,
Pune-Mumbai Road,
Shivaji Nags

E-mail sopuneab@@mpcd gov n

Date : O 272020

Sampls ID SROPNYGENZD01 320 Lab Sample Code RLPNIGENENV/20/0301
Sample Location Dran water hehind construciion site, D.P Ros: Type Of Waler Body Nals
Collected By Sarjena D Jadhav Dt of Submission 06112020
Dt.of Recsipt 1041 w2020 Dt & Yime of Sample Collection  05/11/2020 07.37.00
Sr.No Parameter UoM Results
1 pH 8.1
2 |soop mglit 12.0
3 [COD mg/lit 36.0
4 Suspended Sciids mg/lit 320
5 T.0.Sclidgs maglit 780.0
6 Sodium mgit 1100
7 | Potassium maiit 11.6
8 | Total Chromium mait BDL
9 |Micke! g/t BDL
10 [Cadmium mgdin BDL
11 Lead (Pb) mgilit BDL
12 |Copper We mg/it BOL
13 |Zinc mgiit BDL
14 Iran mghit 0.12
15  |Nivate Nitrogen mgdit 1.4
16 | Phosphate mgiit 0.50
17 [Manganese mgt BDL
18  [Cobai meg BOL
NA  Not Analysed BDL : Below Duetection Limik ND  Not Detactacle UoM - Unit Of Measuarmnent

Prain waley belind crnshekon sike

0-?. Road, erandwana,

\R . 29206316

1.

- Electronic report doos not require signature

LA 4593

Reviewsd By

Dr P.D Khadkiicar
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MAHARASHTRA POLLUTION CONTROL BOARD

———— Regional Laboratory - Pune
Phone 02025811098 g Jog Cenlre 3id Floar
A Wakade Wad.,
Phore 1 Pyne-Mumbat Road
Fax 025811020 - Shivaj) Nagar.
Webisile nikg fimpeh gy n E-mal sapunelab@rrpeh.gov o
Report No MPCB/RLPNGENENV/Z0 . Date - 081272020
ANALYSIS REPORT-WATER (ENV),
Sample ID SROPN 1/GEN/20¢01 330 Lab S8ample Code RUPNVGENENVI20/00502
Sample Location Drain water, D P.Road. Erandwana, 1828393 Type Of Water Body Nala
Collected By Sanjna D. Jedhay D1, of Submission 06/112020
Dt of Recelpt 10/11)2020 Dt. & Time of Sample Collection  06/1 /2020 074200
$r.No Parsmeler UoM Resulls
1 pH e, 7.8
2 BOD g 15.0
3 |COD me't 400
4 [Suspended Sowds e rngein 18.0
5 T.D Solids mgiit 422.0
) Sodium mgllit 340
7 Potassum mg/lit LX)
8  |Total Chramium mgllit BOL
9 Nickel mgllit BOL
10 |Cadmium mg/lit BOL
11 {Lead (Pb) mg/lit BOL
12 |Copper mg/lie BOL
13 |2inc mgllit 8oL
14 |won mgilit 0.21
15 |Nit-ate Nitrogen mgflit 22
16 |Phosphate mgilit 0.70
17 |Manganese mgllit 8oL
18 |Cobalt Mgt 8oL
NA | Nol Anaiysed BOL  Below Detacton Ll ND | N2t Deteclatle UoM : Unit Of Measuermanl
Dyaim wakex ,p.P. Reod,
M-.‘ QQH—SDjp ) Raviowed By
%24 2932572
dw:£w£4‘wmﬁu Dr P.D Knadiokar
.
_* Elactronic report does not require signature 1

S



71

¥ Google
\\ .‘«.Eﬁ.

by

L

18, Sarita Nagari Rd, Sar

B Dattawadi,

\ 05/ 3:30 PM

P o

MAHARASHTRA POLLUTION CONTROL BOARD

i et Regional Laboratory - Pune
Phorns . (2025811998 Jog Certre, 3nd Floor
. —— e
ra . n25NI1026 Shvay Nagan
PeRe 7 Hmnpct govin q E-mai sapunalsb @ mpeh gav 0
Report No MPCERLFNIGENENVZ0 Oste: Q8212000
IANALYSIS REPORT-WATER A-'?J‘
Samgle ID SROPNUGEN20/01 331 Lab Sample Code RLPNGENTNY/2W00303
Sample Location Orain waler O P Road, Frardwana 18 20347¢ Type Of Water Body Nala
Cotected By Sentane O Jaohav E1. of Submission 262020
O8.0f Receipt T 172020 D4, & Time of Sample Collection  05/11/2020 07 56 00
Sr.No Par UoM Resufts
1 |pH 7.4
2 800 mgiit 18.0
3 |COD mylit 48.0
- Suspended Solids mgilit 20.0
5 T.0 Solkds my/lit 4100
6 Sodium mglit 398
7 |Patassium T oM 6.6
8 Total Chromium = mgit BOL
3 [Nekel K Mgt ARl
[ 10 [Cadmium mg BOL
11 Lead [Ft) mgfi¢ BOL
12 |Copper mgik BOL
18 |2ine mglit B80L
14 |ton mgllit 028
15 | Nitrale Nitrogen mg'lit 25
1€ |Phosphats gt oro
17 [Manganese gt ant
18 |Cobal mg?ii | BOL
NA - Not Anglysed BDL . Below Detection Lirit ND : Nat Dewctable VoM - Unit Of Measussmant

Drain wak~ D.9. Rpad |
Evandwand ,
1% 29247644
"12. 495518 56

** Eloctranic report doas not require signature

Reviewsd By

Dt P.D Krackikey
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MAHARASHTRA POLLUTION CONTROL BOARD

| metsanse Regional Laboratory - Pune
et EATy T TRRARAE Woace s
Wakade Wadi
Phora ] Pune-Mumbai Road,
Tax 0258141029 Shivajll Nagar
Wabsite Rtipimpen. goyv in E-mal sapunelab@mpen goy n
Report No Daste - Q9r12:2030
ANALYSIS REPORTWATER amzﬂ__
Sample 10 SROPN1/GENZ0/01334 . Lab Sample Code RLPNAGE NENVI20/00306
Sample Location Oran waler, near garden, D.P Road. Erandws Type OF Water Body Nsis
Collectad By Sanjana O Jadhay D1 of Submission 06/14/2020
Dt.ot Receipt TV 12020 01 & Timw of Sample Collection  D5/11/2020 08 6 00
Sr.No Par 1. UoM Results
1 pH a2
2 830D mg/lit 28.0
3 C.0.D mg/lic 60.0
4 Suspended Solids g/t B0.0
5 T D Sohds mg/lic 152.0
6 Sodium mgilit 9.7
7 Paolassum mgilit B 1.2
8 Total Chromium mglit BOL
9 Nickel miit BOL
10 | Cadmium mgAil BOL
11 |[Lead (Pb) mghit BOL
12 Copper mg/it BDOL
13 |Zinc moiit BOL
14 lron Mg 3.14
15  |Nirate Nitrogen mgit 1.4
16 [Phosphate g/t 0.10
17 [Manganese mgt BDL
18 |Cobait mg/it BDL
NA - Kot Analysed BOL . Below Detecton Limit NO  Not Detectable UaM - Unit Of Measuormant
Dvasn wokew ,n Mﬁ wp%
. el Wwane.
D-P. Road, Evo " Sdievediln
g 2968 4o¥3
J.nw. 5014 :v_.an Dr.#.0 Khaakikar

g Electronic report does not require signature |

X
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o

MAHARASHTRA POLLUTION CONTROL BOARD

e Regional Laboratory - Pune
Phone (02025511668 Jog Cortre,3rd Flock
S e “ANARASHTRA Wakade Wos.,

Pune-Mumbai Rowo,
Fax : 025311029 Shvajl Nogar
Wenale Nepfmpeds gay n E.rail sopunelen@mpch gov in

Report No MPCR/RLPN/GENENV/Z0 Date : 08/12:2020

ANALYSIS REPORT-WATER (ENV)

Sample ID SROPNV/GENRM01325 Lab Sample Code RLPNIGENENVI20/00297
Sample Location Drain water discharge of STP oullat of mutha « Type Of Water Body Nala
Collected By Sanara D Jadhay Dt. of Sutsmission Q&1 1720020
Dt.of Receipt 1011/2020 Dt & Time of Sample Collection  (15/11/2020 07 15:00
Sr.No Parameter UoM Resuhts J
1 pH - 7.9
2 BOD myht 150
3 C.oD mpit 440
4 Suspended Schds mg/hit 14.0
5 [T.D.Solids mgiit 446.0
[ 6 |Sodium meAit 38.6
7 Potassium mpiit 7.0
8 |Total Chromium g/t BOL
9 Nickel " mpit BOL
10 |Cadmium /it BOL
11 |Leac {Pb) mig/it BOL
12 |Copper mg/lit BOL
13 |Zinc mofht BOL
14 |Nitrate N trogen mgiit 29
15 |Ph mgflit 0.60
18 [Manganese mglit 1.00
17  |Caobalt mg/lit 80L
NA : Not Anslysed 80L  Bwelow Detaction Lint ND - Not Deteclabie UM | Unit Of Measusrment
Reviewed By
" 64MP ATER T Shaaec” ) Vs \\ j O P.D Khadiekar
_I ~Shot by , ” 4 i v ; : 2020/N% ) o Scientific Officer
> R, - s 1y

e W e
; S v Electronic report does not require sighaturs 1



MAHARASHTRA POLLUTION CONTROL BOARD

—— Regional Laboratory - Pune
Phone @ D2025811898 Jog Centrs.3rd Fioor
Phane - MAHARASHTRA “ir&o Wadi,
une-Mumbai Road,
Fax 025811020 A - Shivaj Nagar
S N
Report No MPCB/RLPN/GENENV/Z0 Date 0122020
IANALYSIS REPORT-WATER (ENV)
Sample ID SROPN1/GEN2001333 Lab Sample Code RLPN/GENENV/20/00305
Sample Location S:;.gﬁgv:!s Type Of Water Body Nala
Collected By Sanjana D. Jadhav Dt of Submission 06r11/2020
Dt.of Receipt 10112020 Dt & Time of Sample Collection 08/11/2020 08:4:00
Sr.No Parameter UoM Results
1 pH 8.1
2 [BOD mg/lit 120
3 C.0D mg/iit 36.0
4 Suspended Solids mg/it 200
5 |T.D.Solids mg/lit 4460
6 Sodium mg/lit 413
7 Total Chromium mg/it BOL
8 Potassium mg/it 20
9  [Nickel mg/it BOL
10 |Cadmium mg/lit BDL
1 Lead (Pb) mg/it BDL
12 |Copper mg/lit BDL
13 |Zinc mg/it BOL
14 [iron mg/lit 0.13
15  [Nitrate Nitrogen mg/lit 09
16 |Phosphate mg/lit 0.20
17 [Manganese mo/lit BDL
18 |Cobait mg/iit BDL
NA : Not Analysed BOL : Below Detection Limit ND : Not Detectable UoM : Unit Of Measusrment

Electronic report does not require signature

Dr.P.D.Khadkikar
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MAHARASHTRA POLLUTION CONTROL BOARD

W L hap terpcts gow n

MAHARASHTRA

-

Rsglonal Laboratory - Puns
Jog Cearre, Sid F oo

Waads FYasd

ot irrtse Fooed

vy Nage

Eorrad

S U e T ety e

Repcart Mo MIPCESTL ™ ME N0 Dute - O Y 00
ANALYSIS REPORT-WATER -mZ‘fat=
T SROPNVCENSOOTS32 Lab Sample Code RLPPCENENVOO0E08
[Sarmple Loatioe Drvarr meter, S o sy rarate L, Type Of Water Boaly Ceada
Coflected 8y Senpere [ letrary D o Solsemi s bon OSM V200
Lot o et TV TSR0 DL & Time of Sampie Collection 0% V2000 08 1 00
sr.no | Faramaster Uos ReGtts
1 o 7.9
2 800 mgiR 350
3 oD mgiR 88.0
-~ Suspended Soids mgiR 620
: ] T.D.Sclas mgiR 3460
8 Sodium mgiR 330
T Fotassium mgiR 6.6
L Toes Chromium mgiR BDL
9 Noke| mgiR BDL
W0 Camiam mgiR BDL
11 |Lead (Pu) mpiR BDL
12 Copper mgin BODL
13 Zinc mgiR 0.01
2 |rom mgr [
15 Mtabe Nitrogen mgiR or
% Fhosphate mgir 0.80
L Mangarese mgiR BDL
8 Cobak mgik BDL

MNA Nt Aneysed

ghggagagﬂ

BOL  Below Detection Lt

NO | Nt Dendectatie

UM Lt OF Messue et

v sewe o) Hy

O PO svadicbar



